HIGH COURT OF JAMMU & KASHMIR AND LADAKH

(Office of the Registrar General at Jammu)
* % KKK

Subject:- Celebration of Republic Day — 2026.

ORDER

No.: O-F of 2026/RG Dated: 62 .01.2026

It is hereby ordered that the unfurling of National Flag on the
occasion of the Republic Day on 26™ January, 2026 (Monday) in the
District Courts of the UTs of J&K and Ladakh shall be held strictly in
compliance of the High Court Order No. 677 of 2021/RG dated
11.08.2021.

The Judicial Officers posted in the Taluka Courts shall also
celebrate the Republic Day by unfurling the National Flag in their
respective Court complexes.

By Order. y\b\\w’ﬂ.

b
(M.K Sharma)
Registrar General
/Y F-="#5/RG/GS Dated: ¢)..01.2026

Copy of the above forwarded to the:

1. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K and Ladakh
2. Secretary to Hon'ble Mr./Mrs. Justice
......... for kind information of their Lordships;

Registrar Vigilance, High Court of J&K and Ladakh, Jammu;

Director, J&K Judicial Academy, Jammu;

Registrar Rules, High Court of J&K and Ladakh, Jammu;

Registrar Computers (I.T), High Court of J&K and Ladakh, Jammu;

Registrar Judicial, High Court of J&K and Ladakh, Jammu;

... for information.

8. All Principal District and Sessions Judges, UTs of J&K and Ladakh for information and with the
request to get the same circulated amongst the Judicial Officers working under their
respective jurisdiction for further compliance at their end.

9. CPC e-Courts, High Court of J&K and Ladakh, Jammu;

10.Joint Registrar, Judicial/Protocol, High Court ofJ&K and Ladakh;

. for information.

i1, Incharge NIC, High Court of J&K and Ladakh, Jammu for information and with the request to
upload the same on the official website of the High Court.

12, Incharge Library, High Court Wing Jammu/Srinagar for information and keeping the record of

the same.
oo

13. Order file.
Registrar General
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" ORDER
No: 6H62021/RG Dated: 11.08.2021 -

The Distriet Judiciary at each District.Headquarter in the UTs of -
Jammu & Kashmir énd‘ Ladakh shall celebrate the ‘Inciependence Day and the
Repubhc Day. The Ermclpal District Judge of the conceérned district, in his
~absence the senior.iost avaﬂable Additional District:Judge or Chief Judicial
.Maglstrate, shall hms’c/unfml the National Flag,

5 Ak ‘ R | o Sd/
' ' (Panlkaj Mithal)
Chigf Jusﬁc:e

-Copy of: the abq:sre forwarded to:

1. Prngipal. Secratary to. Hon’ble the Clnef Justice, H1gh Courl; of J&X, Srinagar
2 ‘Snecrestar;,r to Hor*ble Mi./Mrs. Justice” -~ « R
s JO information of thelr Lordships.
" 3; Regisirar Vigilance;: High Cowrt of J&K,, Srinagar,

4; " .Enxecta sl State Judjcial Academy, Srinagat,
5. Regxsn'ar Rules, ngh Coust of J&K, Srinapar, -
6. Registrar Judzclal High Court of J&K, Jammu/Snnagar,
..... forinformation. -
7. All Principal sttnct and Sessions-Judges of UTs of J&K and Ladakh,
..for information and.n/fa.
8 CPC, e-Courts, ngh Court of J&K, for viploadiiig.the same’ on the official website

of the High Couthof &K,

9. In-Charge Libragian, High Court of J&K, Jammu/Srinagar for <information and
keeping; therecmd ofthe same,

10, OrderFile. .
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